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Innovation in technology has touched our lives in one form or the other. This advancement in 

technology has made our life much easier as almost everything is available on a click of the 

button. By getting things done electronically, we are moving towards a paperless environment, 

which is the need of the hour in light of global warming. 

The Government is wise enough to understand the importance of computerization and thus it 

prefers e-filing of all income tax returns rather than the traditional mode of filing paper returns 

and this initiative of the Government is welcomed by the assessees as they also wish for a hassle 

free interface with the Department. Also, it is felt that with the introduction of electronic 

furnishing of returns, the policies and plans of the Government would be more fruitful as they 

would be based on more accurate data. 

With the introduction of e-filing of returns, the responsibility of a chartered accountant has 

increased manifold, which requires him to be tech savvy. In light of the same, an attempt has 

been made by the Direct taxes Committee to update its members and provide them handy 

information on the process of e-filing of income tax returns. I compliment CA. Sanjay K. 

Agarwal, Chairman, Direct Taxes Committee and other members who were instrumental in 

bringing out this Handbook which would be of enormous use to the members.  

I am hopeful that the Direct Taxes Committee would keep up the good work of providing 

assistance to its members in the field of taxation. 
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It is indeed a pleasure to witness the change that is taking place in the work environment of the 

Government through promotion of the “go green initiative”. The initiative of the Government to move 

towards a paperless environment is visible in its decisions to mandate e-filing of returns under various 

statutes like Companies Act, Income-tax Act, 1961, Service tax etc.  

 
Being a partner in nation building, we as Chartered accountants are in a better position to give effect to 

these decisions of the Government. Thus, we need to update and equip ourselves with the latest 

technologies so that we are able to provide efficient services to our clients. As you are all aware, apart 

from the Companies, the Central Board of Direct taxes has now made e-filing of returns along with digital 

signatures mandatory also for Firms/HUFs and individuals who are required to get their accounts audited 

under section 44AB of the Income-tax Act, 1961 from the AY 2011-12. This has increased our 

responsibility towards our clients who rely upon us for providing these services.  
 

In view of the same, an initiative has been taken by the Direct Taxes Committee of ICAI by providing a 

handbook on the PROCESS OF E-FILING OF INCOME TAX RETURNS.  This handbook would act 

as a ready referencer for our members and would also serve as a guide for the article trainees for e-filing 

the income tax returns. 

 

I wish to extend my sincere thanks to CA. Rajiv Jain and CA. Sachin Jain, Delhi for preparing the basic 

draft of this handbook.  I am thankful to CA. G. Ramaswamy, President, ICAI and CA. Jaydeep N.Shah, 

Vice-President, ICAI for being a guiding force behind this handbook. I also wish to place on record my 

sincere thanks to CA. Mukta K. Verma, Secretary, Direct Taxes Committee and CA. Sheetal Ahuja, 

Executive Officer, Direct Taxes Committee for rendering technical and administrative support in giving 

final shape to this handbook.  

 

I hope and wish that this document would be of great assistance to our members in industry and also in 

practice.  
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